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CORAM Present:

ATIENDENCE-CUM-ORDER SHEE-T OF THE HEARING OF MUMBAI BENCH OF THE

NATIONAL COMPAT'IY I,A.W TRIBUNAL ON 17.01.2018

NAME OF THE PARIIEST Ruchi Soya lodustries Ltd'

Sprite Trading Pvt Ltd'

SECTION OF THE COMPANIES ACT: I & BP Code 2016'
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The Learned Representative of the Petitioner is present.

The matter is listed for the first time. Adt.*'{;t -1" ot\.q\213
3. The Learned Representative for the Petitioner undertakes to serve

the Notace to the Respondent intimating the next date of hearing.
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